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BoORDER COLONIES

*g92. Shri A. C. Guha: Will the
Minister of Rehabilitation be pleased
to state:

(a) whether there are some displaced
persons’_colonies within the Subdivi-
sion of Bongaon, District 24 Parganas,
known as border colonies;

(b) what are the special features of
these colonies;

(c) how many families have been
placed in each of these colonies; and

_ (d) whether any provision has been
made for giving means of livelihood lo
the displaced persons?

The Minister of Rehabilitation (Shri
A. P, Jain): (a) Yes.

(b) The only special feature about
these colonies is that twin hutments of
C,I. Sheets have been allotted to these
displaced persons for permanent resi-
dence. 'The huts were originally con-
structed for the temporary accom-
modation of displaced persons who
migrated in the early part of 1950.

(¢) 706 families were sent to Tengra,
650 .to Helencha and - 344 to Ku-
markhola.

(d) Yes.

_Shri A. C. Guha: What is_the area
of agricultural land given to each
family?

Shri A. P. Jain: Well, I haven't got
separate figures for each family but
in Tengra to 539 families of agricul-
tarists 1,039'4 acres of land has been
allotted. 1In Helencha to 391 families
of agriculturists 70294 acres have
been allotted and in Kumarkhola to
320 families 'of agriculturists 440.96
acres have been allotted.

_Shri A. C. Guta: Have any husiness
facilities been given to the non-agri-
culturist families?

Shri A. P. Jain: Yes, loans have
been given.

Shri A. C. Guha: May I know what
has been the cost of those hutments
and how is that adjusted to the re-
fugee loan accounts?

Skiri A. P. Jain: Each of those hut-
ments cost_originally Rs. 500. Later oh
a loan of Rs. 150 was granted to each

. family for the repair of these hut-
ments.

_Sl;rl‘A,_',,C._‘Gﬂhn: May I know it this
is the only housing loan that has been
granted to them? That means RS.
150 only.
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Shri A. P. Jain: i i
ment. Besides the hut-

Shri A. C. Guha: Then may I pre-
sume that the huiment:
given free to them? nts have been

Shri A. P. Jain: I have no precise
information about it. In taci? ~ this
scheme is being worked out by the
West Bengal Government. If the hon.
Member wants, I can get him the
exact information.

Ssﬁﬂ Badshah Gupta: May I know,
ir, if any special arrangements have
béen made for the protection of these
border colonies?

Shri A. P. Jain: | I think special
arrangements are there for the pro-
tection of everybody living in this
country.
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The Minister’ of Planning and River
Valley Schemes (Shri Nanda): (a)
No River Valley Project has been pro-
posed for execution in Madhya Pratfelh
in the first part of the Five Year Plan.

(6) Does not arise.
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Mr. Speaker: He is referring to in-
formation which should rightly be
given by the Madhya Pradesh Govern-

ment. Has the hon. Minister the in-
formatlon required by him?

Shri Na.nda I have the mformatlon
about' the projects that are being in-
vestigated in Madhya Pradesh either
by the State Government or by the
Central Government and I believe, Sir,
other questions are coming immediate-
1y from the same hon. Member in con-
néction with which details will be sup-
plied.

Mr. Speaker: Which are those ques-
tions?. . .

Shri Nanda: Nos. 894 and 895.

Mr. Speaker: Then he may put

those questions also and all the three
questions may be taxeu together.
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The Minister of Planning and River
Valley Schemes (Shri Nanda): (a) Yes,
Sir.

(b) Upto about end of October 1952.

(c) Rs. 4,13,645 upto 30th April,
1952. The expenditure is being
borne by the Central Government.
The financial arrangement between
the Central and the State Govern-
ment has not yet been finally settled.
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(b) Does not arise.
(c) The project is still under in-
vestigation and no Project Report has
prepared; figures of area to be

irrigated and estimated expenditure
are, therefore, not yet avmlable
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